20§
Appointment of Press Council

568. SHRI VASANT SATHE: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether Government are consi-
dering a proposal to set up the new
Press Council shortly;

(b) it so, since when the proposal
is under consideration;

(c) details of decision taken; and

(d) if not, how soon the decision
could be expected to be announced?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI L. K.
ADVANI): (a) to (d). The Press
Council Act, 1978 to establish a Press
Council has come into force with
effect from 7th September, 1978. Action
to establish the Council in accordance
with the provisions of the Act is on
hand and it is hoped that the process
will be completed soon.
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